~ Government of Jammu and Kashmir
» Department of Law, Justice and Parliamentary Affairs
Civil Secretariat '
Srinagar/Jammu
BT

Subject:-Litigation Reforms and effective monitoriig of Litigation in Union
territory of Jammu and Kashmir-Appointment of Officer In charge(CIC)
Litigation. '

GOVERNMENT ORDER NO:-5435 -JK (LD ) of 2022
DATED:- 01 - 08 - 2022

Sanction is hereby accorded to the appointment of Officer’s of School
Education Department as mentioned in annexure fo this Govemment Order as
Officer In charge (OIC) Litigation for the . cases indicated against each,
including contempt petition if any, pending before Hon’ble High Court of J&K
and Ladakh/Central Administrative Tribunal. |

The terms and conditions of appointment of the OIC shall be
governed by the provisions of Government Order No.1673-JK(LD) of 2021
dated 24.03.2021. '

By order of Government of Jammu and Kashmir,

Sd/-
: (Achal Sethi)
Secretary to Government
No:-LAW-0IC/206/2022 Dated: 01.08.2022
Copy to the:-
1. Learned Advocate General, J&K.
2. Principal Secretary to Hon’ble Lieutenant Governor, Raj Bhawan.
3. Toint Secretary(J&K), Ministry of Home Affairs, Government of India.
4. Principal Secretary.to Government, School Education Department.
5. Registrar General, High Court of J&K and Ladakh , Jammu/Srinagar.
6. Principal Secretary to Hon’ble Chief Justice, High Court of J&K and Ladakh.
7. Director Litigation , Srinagar/ Jamemu.
8. Law Officer concerned
9. Officer In Charge Litigation(OIC).
10. Private Secretary to Chief Secretary. for information of Chief Secretary.
11, Private Secretary to Secretary Law.
12, Incharge Website,
13. Govemment Order file. 3&_
14. Concerned file. ”

/%
(Khursheed Ahmﬂéhat) _
Additional Secretary to Government



AN

Annexure to the Government Order No,-JK(LD) of 2022 dated 01.08.2022

f

130 Case No, [Filing Year] Case Type Titled of the case | 0IC Dgsignatipn
L 106\1305 | 202/2015 |CCP(s)/SWP o mv?ﬁi? 7 Ariz CEO Sn-{t‘ Sunita Bali CEOQ, Reasi‘
i el IR o e SunitaBati | CEO, Rea
5. 303/916 . | 2016/2016 [CPSW/SWP, P;iﬁleg::{(a:bslga;tmgrzs Smt..'Sun:ita Bali CEQ, Reasi. '
ik 1006 2024 SWE nraringh zfsUT orlsc Smt. Sunita B&]i. CEQ, Reas|
5. 509 2018 CPSW Neerﬁiﬁ;::ﬂ;‘griﬂkesh S;rrt. Sunita Bali CEQ, Reasi
6. e/ 67 _ 2023/2013 CCP(s)/SWE Vikmméi:%: &Z%?:Ismradha Smt. Sunita Bali c_;zo, Reasl |
7 258/1478 2021/2(&8 CCP(s)/SWE Jevid II%E:XSSES;Whjeet Smt. Sunita Bali "CEQ, Re'as.i- '
8. BI1/388 - 2015/2016 |CCP(s)/SWP bine %lb‘:aszl:l;:;:\fys el |Smt. Sunita Bali CEQ, Rea.lsi
o P | mm | wmg P O Sunit B | cso, e
0. 815 2015 SWP Shemshad i‘\cl:hrst.er vestam Sm. Sunita Bali CEQ, Reasl
11. 215 2013 SWP Kamatl Singh V5 state & Ors.. [Smat. Sunita Bali CEQ, Reasi
12 255 2021 CCPE) ShakeEIgggid&&O?snr e R Smt. Sunita Bali | CE(l), Réasi"; -
SR Sudesh Kumar Vs Neeraj | |
13, 7 2021 CCP(s) {Jandial principal Aghar Jitto & ’
Anr, Smt. Sunita Bali __CEQ, Reasl
14 270 20297 CCP(s) Pagh Hmsf:f;; Anumndta Smt. Sunita Bali . CEO, Reasi
15 1138 2022 WP(E) | g e Universal PABIC s, Umesh Sramna D?ﬁv'irﬁiﬂﬁi%’iﬁﬁéTe
. Education Department
16 1411 2017 SWe Shabeeniﬁl:]rétie;r:;rss'ys Union Mugasir Kalim Fazil SC;aic');i:ation, Samagra
E? No.531 2022 WR(C) JEK Unaéc%?gfl?lg\ﬁn; (S)riools Vs [Sh.Manu Hansa, . ([;ce’s:g ;;rzg;g to




